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. PROTECTION OF NRI BRIDES
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Will the Minister of OVERSEAS INDIAN AFFAIRS be pleased to state:

(a) whether the National Commission for Women (NCW) has made certain recommendations in regard to strong law to protect the
NRI brides; 

(b) if so, the details thereof; 

(c) whether NCW has also recommended certain steps including to give effect to International Law like Hague Convention dealing with
issues of overseas marriages; and 

(d) if so, the details thereof and the steps taken or being taken by the Government in this regard?

Answer

MINISTER OF THE STATE IN THE MINISTRY OF OVERSEAS INDIAN AFFAIRS (SHRI VAYALAR RAVI) 

(a) to (d): Yes Sir. The report on "Problems relating to NRI Marriages" was published by NCW after conducting joint regional
workshops with Ministry of Overseas Indian Affairs. It contains various recommendations which include Legal Interventions −
International i.e feasibility of signing the Hague Conventions and Legal Interventions − Domestic i.e compulsory Registration of
Marriages. 

To find out the ways and means to assist Indian women who are deserted by their overseas Indian spouses, an Inter-Ministerial sub -
committee was constituted in the Ministry to study the "Problems related to marriage of Indian women with Overseas Indians". 

After due consideration of the recommendations of the Inter-Ministerial sub-committee, an Inter Ministerial meeting was held on 7th
July, 2008 under the chairmanship of Minister for Overseas Indian Affairs. The decisions have been circulated to the concerned
Ministries, State Governments and other Government agencies for appropriate action. 

The Ministry has issued guidelines and launched an awareness/publicity campaign to make people aware of such issues. Besides
the publication of a guidance booklet on Marriages to Overseas Indians, distribution of multi -lingual pamphlets, seminars, scrolls on
TV etc., a Scheme has been launched to provide legal/counseling services to Indian women deserted by their overseas Indian
spouses through Indian Missions abroad. 
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